
INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF A BENCH FOR 27-APRIL-2026 (MONDAY)

BEFORE HON'BLE SUDHIR KUMAR, JUDICIAL MEMBER 
AND HON'BLE MANISH AGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 8

Sri Appeal Number Assmt. 
Year Assessee Name Remarks

1 ITA 211/DEL/2025 2011-12 [D] M/S VIVACIOUS MARKETING SOLUTIONS PRIVATE LIMITED

2 ITA 232/DEL/2025 2011-12 [D] M/S VIVACIOUS MARKETING SOLUTIONS PRIVATE LIMITED

3 ITA 6296/DEL/2025 2018-19 [A] JAMMU PIGMENTS LIMITED

4 ITA 660/DEL/2026 2017-18 [A] GAUTAM PRAKASH KHARBANDA THROUGH HIS LR USHA 
KHARBANDA

5 ITA 661/DEL/2026 2021-22 [A] PARAG GUPTA

6 ITA 663/DEL/2026 2025-26 [A] MAXIM FOUNDATION

7 ITA 664/DEL/2026 2022-23 [A] JAN KALYAN TRUST KHERA

8 ITA 665/DEL/2026 2023-24 [A] JAN KALYAN TRUST KHERA

9 ITA 671/DEL/2026 2015-16 [A] MONIKA GARG

10 ITA 672/DEL/2026 2013-14 [A] SHASHI GARG

11 ITA 673/DEL/2026 2025-26 [A] LAWUNCLE CHAMBERS

12 ITA 674/DEL/2026 2023-24 [A] NIDHI SHARMA

13 ITA 3898/DEU2023 2017-18 [D] SMT. ASHU ASHOK

14 ITA 659/DEL/2024 2017-18 [D] AZURE POWER (RAJ) PVT LTD ((E FILED APPEAL))

15 ITA 580/DEL/2026 2021-22 [A] LATE. SAMARJIT SINGH MALIK

16 ITA 581/DEL/2026 2022-23 [A] LATE. SAMARJIT SINGH MAUK

17 HA 583/DEL/2026 2021-22 [A] SUMITRA MAUK

18 ITA 584/DEL/2026 2022-23 [A] SUMITRA MAUK

19 ITA 632/DEL/2026 2017-18 [A] MAARS IMPEX
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